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(c) keeping in view the increa iag 
demand of Indian coffee in the inter· 
natilm 1 market what steps Government" 
prope se to take increase the coffee produc .. 
tion In the country? 

TH MINISTER OF COMMERCE 
(SHRr ARJUN SINGH) : (a) The quaotily 
of cotf e exp rt d from India during 1984 
wa around 65000 tonn ~ s valued at about 
R . 193 crore compared to a quan!ity of 
around 70,000 tonnes valued at about R . 
] 69 cror exported during 1983. 

(b) Indian coffee it exported to over 
thiJ ty countries in various parts of the 
world. liS R, USA, Japan, W " I Germany, 
Yugoslavia, Italy, Spain, Canada, 
Newzea land and Austra Jia bei ng th~ major 
buy r . 

(c) Besides the various development 
loans and subsidy cherne, the Board has 
op ned d multiplication ·unit, coffee 
demon tration farms, research farms, 
. mobil" soil t sting uni I etc. for increasing 
production of coffee in the country. 

Forei D E cbangee Earned by Exporting 
Pearls and Preciou Stone 

937. HRI MANVENDRA SINGH 
Will the Minister of COMMERCE be 
plea ed to tate: 

(n) the total foreign exchange earned 

by exporting pearls and precious stones 
fl m India during last year; 

(b) the name~ of the countries to which 
the ~ p 'arl,s and the pr~ ious stones were 
exported; 

(c) the quantity and the value of th ... 
stones c-xported. country-wise details 
tbereof; 

(d) whether some steps have been taken 
by Government to promote the export of 
these pearls: and 

(e) if so, the details thereof? 

THE MINISTER OF CO~{MERCE 

(SHRI ARJUN SINGH): (a) Value of 
exports of pearls and precious and sem~ 

precious stones during 1984·85 was as 
under :-

Pearh Rs. 718 .56 lakbs 

Precious and Semi-
precious Stones . R. 3511 .63 lakhs 

. 
(b) and (C). A statement is given below. 

(d) and (e). Import of requisite machi-
nery /equipment/tools with a reduced import 
duty so as to facilitate product development 
besides improvement in productivity and 
marke t diversification are some of the steps 
hI ken to promote export of pearls and 
precious and semi-precious stones. 

Statement 

Country De tina tions-wi e 
Exports of pearls 

during 1984·85 
Quantity V lue 
in lacs Rs. in 
carat lakb 

1 2 3 

J p n 24.54 190.90 

U .S . . 23.78 149.49 

Dubai 15.67 120.6 

n n 13.85 91.67 

e t [) 
" 3 .3§.70 

Country 

4 

U.S A. 

Hoog Kon 

We t G rmany 
Switz eland 

ran ~ 

Destination-wise 
Exports of Precious/ 
Semi-precious Ston 

during 1984-85 

VaJue Rs. in lakhs 

5 

1699.65 

792.90 

518.06 

392.13 
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1 2 3 

Kuwait 5.79 30.61 

U.A ,B. 3,03 17.24 

Singapore 3.58 14.03 

Prance 0.44 9.82 

U.K. 1.60 9.49 

Other countrie 5.88 64.56 

Total: 113.99 735 .17 

Return CO ' ignment 1,99 16.61 

Net Exports J J 2.00 718.56 

Pinall aU on or Branch Licen~ing Policy fot 
1985-88 

938 . PROF. NARAIN HAND 
PARASH R: Will the Minister of 
FINANCE be pleased to state: 

(a) whether the Branch Licensing Policy 
has b en finalis ed by the Reserve Bank of 
Ind ia for the year 1985-88; 

(b) if so, the main feature there f and 
the likely date by which it would be imple-
mented: 

(C) if not, the rea on for delay; and 

(d) the likely date by which it would 
be announced? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PI NANCE (SHRI 
JANARDHANA POOJA R Y) : (a) to (d). 
The branch licensing policy for the p riod 
from 1-4-1985 to 31-3-1990 (~o-terminu 
with Seventh Fiv Y ar Plan) has ince 
been finali ed by th R TV Bank of 
India (RBT) RBI ha ind i"cated to th ~ b :1"S 

and the S 'a G vernment /Uoioo T rri-
torie the main f atur f lh P liey on 
18th Octcber, 1985. The m 'n obj ctive of 
the branh lic ' nsing policy i" aimed at 
acbi ' ving a cover\lge of 17000 pODula ion 
per bank office in rur I and mi· urban 
ar~a of each bl ck and I r j lin p ti a l 
gaps in the aVd ii bility f bank"oJ facilitie . • 
Under thi policy, uobao d poe et io 

h blop~ ill • .i4Cl)ti e·J . 04 it J 

4 5 

U.K. 244.02 

Thailand 161.55 

Japan 144.68 

Singapore 140.83 

Canada 53.12 

Other countrie 380.53 

Total: 4918'74 

Return consignment 1407.11 

Net Exports 3511.63 

centres for opening bank offices to cover 
such unbanked pockets will be selected. 
The centres will be allowed in such a 
manner that a bank office would normally 
be a vailabJe within a distance of 10 kms. 

fro 01 each vi Ilage. 

Propo 91 to aboll h Sales Tax 

939. PROF. NARAfN CHAND 
PARASHAR : Will tbe MiDist r f 
FINANCE be plea ed to state: 

(a) wheth r the propo al to abolish the 
sales tax ha made any headwa with the 
States; 

(b) if 0, the name of tb tl Statt whi h 
ar till resisting the pro po al and the 
step taken by the Union G vernm nf to 
arrive a t a conclusion in thi r gard; and 

(C) tbe likely dat by which a fin 
r'c j~,i ( n would be taken io tbi re rd? 

TH MINISTER OF STATE IN T 
M J N I TRY 0 F J A C ( I 
JANARD ANA POOJAR Y) . ( ) to (c). 
There h b en a demand fr rn rt in 

ctiODS f r abolition of Ie f and it 
replacement by additional exci d i . A 
sa Ie tax j mainly St t ubj ct of 
taxation, the m tter wa co id d in 
Conrel enc of Chi f ini ttr b 1d in 
S ptemb r. 1980 od in in P bru ry, 
1981. h ~ 0 J[pert Commit t e 
~l 11 t P Jb fin noi I impliea ti Q 




